
IN THE NATIONAL G REEN TRIBUNAL AT CHENNAI

oA NO.106 OF 2020 (SZ)

Atana Flat Owners and Residents
Assocation Kancheepuram District - Applicant

Vs

The District Environment Engineer,
TNPCB Kancheepuram & Two Others

ADDITONAT WPE SET OF PAPERS

FILED BY 2ND RESPONDENT

M/s.R.Kamala Rani

lr4s7/re92l
COUNSEL FOR 2NO RESPONDENT

984L2 56181
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EEFORE THE HON,BtE NATIONAL GREEN TRIBUNAT

SOUTHERN ZONE, CHENNAI

Original Application No.106 of 2020 (52)

BETWEEN

Atana Flat Owners and Residents Association

Regn.No.80201B
Rep. by its Secretary Mrs.G Anitha

Vandalore-walajabad Road,

Karanithangal Village,

Kancheepuram District 602105
AND

The District Environmental Engineer

Tamil Nadu Pollution Control Board

Plot No.CP-58, SlPCOT, Oragadam,

sriperumpudur Taluk,

Kancheepuram District - 602 105

M/s. Arun Excello Constructions LLP,

Represented by its Designated Partner

Mr.P.Suresh,
Bhattad Tower,

No.18, West Cott Road,

Roya pettah,Chennai - 600 014.

3) The Chairman
state Level Environment lmpact Assessment Authority (SEIAA)

Govt. of Tamil Nadu, Panagal Maligai,

3'd Floor, saidapet,
Chennai- 600 015

1\

?l

Applicant

Respondents

ADDITIONAL TYPED SET OF PAPERS FI[ED BY 2NO RESPONDENT

Particulars

2t- g
ProFct photos taken at the time of handing over to the

Residents Association.

Vasanthaa - March 2017

Megha - March 2018

Madhulika - December 2018

Atana - JulY 2019

MoU duly signed by Megha Flat Owners Assocation acceptlng

tanker lorry for disposal of excess treated sewage water'
22 02-2019



2. 22-02-2019 MoU duly signed by Madhulika
accepting tanker lorry for disposal

water.

Flat Owners Assocation
of excess treated sewage r5

3. 03 05-2019 MoU duly signed by Vasantha

accepting tanker lorry for disposal

water.

Flat Owners Assocation
of excess treated sewage

r4-o1 2020 BDO Kunrathur letter warning the residents for not adhearing

the instructions and letting out the sewage water into

highway and lewing a penalty for each house.
't- L

5. July and Aug

2020
Untreated sewage Water inundation photos

a5L2+

6. August 2020 Earth dumped by Highways Dept on the storm water drain to
prevent untreated water let into the drain which is flooding

the Highway.
2q b3s

7. April 2021 Action taken by BDO to fill the storm water drain on either

side of the approach road with earth and levelled it to
prevent the resident associations from letting effluent out of

their comDound.

3I+53

8. t2-o4-2027 The Oragadam Police Inspector after inspecting the site have

registered the case vide FIR No.213 dated 72-4-2021. z4
7. 77-O4-202r RDO Sriperumpudur proceedings N.Ka.No.668/2021/A2

giving order under CRPC section 133 to the four resident

associations instructing them to set right things within 15

days.

36

9. ta-o4-2027 Atana association letter
undertaking that they will
the Highway.

to Oragadam Police Station

not let out the sewage water anto 3c

10.

May 2021
Notice circulated bv one of the resident association collecting

Rs.60O towards drainage clearance charges and rationing of
water usage and restriction of people per apartment as per

orescribed norms.

/+L

11. July 2027 Photograph taken on 2"d )uly 2o2l showing that the
approach is neat and there is no stagnation of water. 43b4"

Dated on this day 7tn July 2021.

Counsel for 2nd Respondent



Project
Ha nding

Photos at the time of
Over to the Residents
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Dec 2OI8 MADHULIKA
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Dec 2OL8 MADHULIKA
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TAMIL NADU

UETIORAI{DUI OF I'I{DERAfATDII| G

For

s,J.!. ra..:., B0re7
... :.rr.diNr '.t .LliLa|.,

. . al'r, vaO€N.
c|lth,r^lr|, C.t ulilnll

19 "

;
I/..IF,(}I|AFt.ArowlDR3^ssocr^rror,|B.'.t|c.4rl2otsl.'ra.sociationrcgistcrcd
undclramil Nadu socictics Rcaatration Act, havint its rcgistcrcd ofric. et Matha PtoJcct, 183'

Xararyrrthangal Vrllag.. Snp.rumpudur Taluk, Kanchccpuram Diltrici - 602 105' r.Pl.t'!t'{

h.r.,.i ty u" sccretarv Mr. S. sivaradan' S/o Mt' Srinivalat hcr'inaft" r'f'rrcd toas thc

'Ar.+t ttoa" ot Prnt of tlc Fttt P.'t {Pm'
a.Dal

rrr.lron prsrrb colrt rctlonr LLp., a Limitcd Liability partncrlhip Firm rcgi.tc&d undcr

rhc Lmrted L,rebility Pertnership Ac! 2008, and havinS it! rcdttcr'd officc at "Bhatted lo*cr!''

No.ta! wesr cotl Road, RoyaFrrah, chcnnai - 600 Ol4 dur!. rcprcs.ntcd he.cin bv its

Aurh(tiz.d Si8,natory Ir. v. Ittrlitur s/o Mr' M s' venkatratBani atcd about 49 ycar3'

hcrcinaftcr refcrrcd to as thc "StoDotGf or Prtt' oltht &cc!d P'n lPSPt'

ioto on th. Jl aaY "f

Por Jegna rt"t lauon

PSP

Excello LLP

q

_d:r-y.ro'"
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WHEREAS

apartments

Pan (PSP)

IEGIII",

the

is

Party of the First Part (PFP) is the association of the o*ners of the

project 'COUPACt HOXEA - UECIIA' and the Party of the Second

thc Promoter, wbo dcveloped thc project "COUPACT HOXES

WHEREAS thc PSP developcd the projcct "COIPACr lIOllES - XECIIA " as per the

Buitding and Planning permit and maintained the projccr till the association of thc

owners wcrc formed and aft€r the formation of the association, on the request of the

association (PFP) the maintenance of project "COUPACT HOIE8 - fEGtIA" was

handcd ovcr io the PFP by the PSP on 31.03.2O18 and now thc maintenance is

carricd out by the PFP in the best manner-

WHEREAS thc PFP representcd the PSP that thcy aie not able to clear thc excess

trcatcd scwage s'ater due to over usagc and therefore request the PSP to hclp in this

mattcr and PSP also considercd this matter and both the PFP and PSP had a m€eting

on 06.12.2018 at the office of thc PSP and on b€halfofPFP, .Mr. Sivaraman and

on bchalf of PSP Mr. V. Srinivasan, Scnior Gencral Managcr participated in the

mecting.

WHEREAS aJtcr dclibcration and discussions b€tween boih the partics, the PSP

ollcred to give a tanker torry at frec of cost to the PS|P, 3ubject to terns and

conditions stated bclow and thc PFP also acceptcd the said ollcr and both the panies

arc deairous of reducing thc terms, conditions & responsibilities of each party into

writing as follows:

iorfiIa f,ou rlTIfEs8FTH A8 nOLI,Oya:

1. Thc PFP has accepted the offer of the PSP of providing tankcr lorry to remove the

cxccss trcat.d sewage water after using for gardening and llushing purposcs in thc

project 'COIPASI EOfEa - [EOHA'.

2. T'hc tanker lorry brand ne$' having a capacity of l2KL will be purchased ard
handed over to thc Association for day to day operations & maintenance.

For Mcgha Plat Owncrs Association structrons LLP
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3. The tanker lorry shall be used exclusively for disposal of treated aewaSe n'atcr

from STP for the project'eqUPAq.lQUES-MEggd.

4. Thc day-today maintcnancc, lnsurancc rcncwal, Fitncsa ccrtificatc {Fc), rcgulsr

ecrvicc of lorry, fucl and drivcr cxpcnses for the opcration8 of thc tankcr lorry shall

bc bornc bv thc PFP.

5. The PFP shall take thc responsibility of disposal of trcated sewage by t}tc tankcr

lorry by obtaining necessary approvals ftom local/compctcnt authorities without

involving thc PSP in any manncr.

6. The PFP Ehall handle aod solvc any ia8uc/s that mqy arisc in disposal of trcaGd

lqlage watcr by thc tankcr lorry with local villagers, ncighbors, local body,

Pollution c.ontrol board (TNPCB), Highways department (NHAI) or any other

indieiduals or 8tatutory body.

7. The PFP shsll indemniry tlre PSP for any loss or any lcgal problem that it may facc

due to improper/illegal use of tanker lorry vehicle or non-following any law, rulcs and

regulations in force by PFP. The PSP shall not take any responsibility for any such

acts by the PFP under any circumstance.

8. The PSP has already handed over thc cntir€ maintenencc of thc Projcct -
'COMPACT HOMES - MECIIA' to the Ownc6' Association. As a goodwill gcsturr and

only on thc requcst oI the PFP, the PSP is gifting this Tankcr - lorry to facilitatc

disposal of treated scwagc water without any responsibility or liability on PSP to take

carc of the project.

9. The PFP hcreby assurcs that they or their succcasor-in-office, owncrs of the

apartmcnts scverally will not approach or make any request to PSP rcgarding t}le

maintenance of the Project "COMPACT HOMES- MEGHA' or any mattcr conceming

tic maint€nance hereaftcr.

For AruFor Megha Flat Owncrs Association

PSP

structions LLP
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10. The PFP hereby oncc again assure$ and confirm that, from the daa€ of handing
over the maintcnance of project to the PFP, the pSp is absolved from all
rcaponsibility and liability of maintaining or managing the project and it shall bc

t}|c Solc rcaponEibility of PFP to maintain the project .COMPACT- MECHA".

I l. Thc PFP shall manage and operatc thc Scwagc Trcatmcnt plant in such manner,
that thc quality of trcated water shall always bc within thc prescribed norms.

Thc Partics undcrstand altd agrcc that the tcrms of this MOU is binding on cither
p€rty.

IN WII''{ESS WHEREOF ?HE PARTIES HERETO HAVE SET THEIR HANDS &
SICNATURES ON THE DAY, MONTH AND YEAR FIRST ABOVEWRITTEN,

For Mcgha Flat Owrcrs Asaociation

MTNESSSAS: f.Jirtp_,n l,;g*
f':fo f &auqai^'t art

'ltA.(F:?-:r,"*
-'*,,,* 

!$:. 6.p)

()ut lrp 6ntA
tfpae 6.t/ Bz
kua,; 44a
'10?zf8Ct ??---

'luar-t67 r
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TAMIL NADU
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TNob -f - o3t?-

,$k#ff*
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, tt / Lr.. !!.{rytt sr!.t, t|| t r._

.*[::iiii.:.is:"*,,

Thr! IIIOnA!|DUI Ol
.b.oarV. zotg

IrrDER tfArDtto l'IOIfl cntcrcd into on thc 2:L aar or

I
art. .-* ILAT Outltf't N'oCr f,r.!' lLa' ro' Ur/2olll e. ar'ocretron

,.1!t r.d u.td". T"mil Nadu soclctit' Rctlttrrtion Act' havint its rcgiltc'td ofircc 'l Medhulika

Pmicct'163,lbrenairhan8alViustc,srip.rumPudurTaluk,Ksnchccpuram,Di|t'ict-602105.

,.L*- n...,n by rt. sccr'tar) Mr' R s R4'' S/o R C sundramurthy' hcrcineft'r rcjcrr'd

ro 13 $c "A-od.do!' or Put' cf ttt tl'|t Prn l?t",|'
ancl

"1. ^-t 
Oo.lo Co!.t'rr'tlclt tJ!'' a Limit'd Liebility PattncrthiP Firm rcgittcftd undct thc

Lrlitcd Lrabrtity Pettncr.hip Act 2OO8' and havint itr ttgittercd of6cr at'Bhrttad Towcrs'' l{o l8'

w;r Cott Road, RoyePcttah, Chennai ' 600 Ol4 duly reprc&ntcd hetlin by it! A\rrhorizd

sifrarory Ir' v. attbft"l! S/o Mr' M s Vcnkatremani eScd about 49 y'!rs' hcrcinaftcr

rcGrrcd to r! thc'Ftoaot f o. P.ttt oftL Btcot' P'tt lPa4' 
- /

t9 ll 'r"

FJ u.dh,rl*" r,lat o*,,"t"

7.ot
tJ4

sf*t"ty
PFP

I

tion3 LLP
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WHEREAS the Pa!'ty of thc Fiftt Pan (PFP) i3 the a$ociation of the owners of the

aparuncnt! in projcct 'OOIPICI EOIES - IADElrLlf,A" and thc Party of thc Sccond Per-t

(PSq is the homoter, who dcvclopcd thc project 'OOIPACI EOIIA - IADEITLIrA'.

WHEREAS the PSP dcveloped thc projcct "COIPACr EOXIS - I/lDlltL|fA' aa per the

Building and Planning pcmit and naintaincd thc projcct till thc association of lhc own.rs
ltrrt foirncd and aftcr the forDation of the aslociation, on thc rcqucst of Orc association

(PFq rc maintcnance of projcct '@IPACT EOIIS . IADXITLIXA' was hsnded ovcr to

thc PFP by thc PSP on 31.12.2018 and now thc rtraintcnance i3 ca.rricd out by thc PFP in the

bcat manner.

WHEREAS thc PFP reprcsented thc P{IP that thcy ar-c not able to clcar the cxctaa treated

lcwa8c qratar duc to ovcr u!a8c and thcrcforc rlqucst t}lc PSP to hclp in thiE oattcr snd PSP

alro considcrcd this mattcr and both thc PFP and PSP had a mectinS on 15.12.2018 at thc

officc of ihe PsP snd on bchdf of PFP Mr. R.S. Raje and on bchalt of PSP Mr. V. Srinivasan,

Scnior Gcarcrs.l ManaScr pa.rticipatcd in thc mectinS.

WHEREAS efter dclibcration and di!.lssions bctwecn both thc partics, thc PSP offered to

givc a tankcr lorry at frec of cost to the PSP, 8ubjcct to tcttns and conditions statcd below

end thc PFP also acccptcd the said offcr 6nd both thc partics atc dcairous of reducinS the

tcrms, conditions & r€sponsitilitic. of each perty into writint ar follows:

tog TEta IOU Tllrr8atrB Ar FOtlOgAl

Thc PFP ha. acceptcd thc offcr of thc PSP of providing tankct lorry to rcmorrc thc exccss

treated scwagc watcr aft.r uling for gatdcning and flushilrg purpo!.s in tie project

.OOIPACf IOIIT . IADET'I'TA-.

Thc tankcr lorry brand ncw having a capacity of l2KL will be purchalcd and handed ovcr

to thc Asrociation for day to day opcration! & maintcnance.

2.

l

3. Thc tanke. lorry shal bc us.d cxclurivcly for disposol of trcatcd 3cwage watcr froD STP

for rhc projcct "COMPACT HOMES- MADHULIKA".

For Madhulika Flat Owners A

&.--^+
-t,---sccrctrry 22\rl 'o Autho

PSP

mclions LLP
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5.

Thc day-to-day maintenance, lnsurancc rcncq/al, Fitncas ccrtitrcrtc {FCl, rcgulaa rcrvict

of torry, fucl atrd dnver cxFnses fot thc op€retions of thc tankcr lorry !ha|l ba bomr by

thc PFP,

Thc PFP sha.ll tak€ thc responsibility of dispordl of trcated lcwage by thc ta.nkcr lorry by

obtaining neccssery app.ovals from local/comP.tent authoritiea without involving the

PSP in any manncr.

6. Thc PFP shall handle and solvc any is.uc/e tltat may atirc in disposal of trcatcd 8cwage

watcr by thc tankcr lorry with local vilager.' ncighbors' loca.l body, and Pollution conuol

boatd lTNrcB), Hi8hways dcP€rtmcnt lNltAI) or any other individuals or statutory body'

7. The PFP 6hsll indcmrriry thc PSP for any lo3s or any lctal problco that it may facc duc to

improp.r/iletel u!€ of taDkcr lorry v€hiclc or non-following any Law' rulcs and regulations

in forcc by PFP. Thc PSP shall not takc any responsitlility for any such acts by thc PFP

uddcr any cfcumstanc!.

E. Thc PSP hae alrcady handcd ovcr thc cntirc Bairrtcnattcc of the Projcct -'COMPACT

HoMES'MADHUuKA"tothcowncrs'Association.A!aSoodwillgcsturcsndonlyonthe
requeat of thc PFP, thc PSP is gifting rhis Tank - lorry to facilitat€ di'po'al of trcated

ecwage watcr without any responsibility ot liability on PSP to takc catc of thc prolcct'

9. Thc PFP hercby assurca that thcy or thcir aucccgeor-in-ofiicc' o$'ncrs of the apattrncnts

scverally $dl not approach or 6akc any rcqucst to PSP regarding t}c maintcnatrcc of tl.c

Projcct 'COMPACT HOMES- MADHULIKA" ot any matter conclmin8 thc EAinlcnsnce

hercaftcr.

lo. The PFP hcrcby oncc again assurcs and confrm that' ftom the &tc of handint ovcr thc

maint"nance of Projccl to thc PFP, thc PSP is ab6olvcd ttom all rcsponoibility ald lisbility of

Eaintainint or managing the Projcct and it shall bc thc solc rcsPonritility of PFP to

maintain thc project'COMPACT - MADHUUKA"'

For Madhulika Flat O$ncrs Assoclauon tructions LLP

Sacreta-ry
PFP
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I l. Thc PF? shall manaSe eJrd operate the Scwagc Trcatmcnt Plant in auch manner.

tlat thc quality of treetcd watcr shall alwals bc within thc prescribcd norms.

Thc Parties underatand and agrc€ tiat the tcrms of this MOU i8 bindint on cithcr pafly

IN WITNESS WHEREOF TIIE PARTIES HERETO HAVE SET TIIEIR }IANDS & SIGNATURES

ON THE DAY, MONTH AND YEAR F'IRST ABOVEWRITTEN-

For Madhul*a Flat O$'ners Assoclation

)y\{.1-\-"\
WITNESSSES:

latua
slo
(tt,

L t*:9f ,-
6ob;^to +"r"\ Nl'^i
gt o r< r, \<{h^.Lqq, Ka r";Ifo4a-

*1l:-o,Lzq, r

\ r-----l,/ -_:-..-

\'35ry5"
""fi1?y'-,"'o

Q(a 
n"

tal

Sccrctary
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S.vt No..I,83, et
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^Roct.oaclraat-ro. c.a araa-oti

l^
Thrs IDIo .|DUI of rrfDrR!trlfDt'o l.Iotfl cntcrcd into on thc 7ts)a^y ot

For

MfhlP ,,o',
I o**'

I/. rraAnt| A ILAT ogtta3 lltoct ttof' lRtt' tfo' g?/2016l str a!'ocrttron

rcg,"tclcd under Tadrll Nedu socictrr Rcti'ttstion Act' havint its reSiltcted omcc at ves'nthaa

Prorcl l83. f\arenaithdngel Villrtg. Snpcrurnpudur Taluk' Kanchccpuram Dittrict - 602 105'

r.ttaaaataa hcrcm by rta &crctor' Mr' G V Rerncth Shenkar S/o Mr' G' S Vitwlnathan'

rr.r.,Jfr.r rcfcrr.rt to as th. 'A.'o'Ltlol' cr P"tt| ct tL lLtt P'n tPt"t'

I 
end

flr, io frcrrt. cc t,|t" e Limit'd Lirbility Pannc6hip Fifm rc8rdcrcd undcr

rhc Ulitcd Liaulity PertncrrhiP Act 2006' and hrvint irt Egitt'r'd olnc' ot 'Bhitrad Towers''

No 18, wcrt cott Road, Royap.nen' ch.nnei . 600 ol4, du|y rcpf.*ntcd hcrcin by it3
No lq. wcrl cott Roao' KoyaFtrar' Lrr<rr.'

^",n.L, 
sltnatory Ir' v' artdt"'! S/o Mr' M s v€nk^tramsni atcd abou! 49 ycars'

hcrc,Jfter rcferrcd to as lhc 'FloEottf ot Putt of th' t'Gond P'ttlDs4' /

ror v!"entrr"e nrtr#(
t*l

98,30

PSP

LLP
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WHEREAS tjrc Party of the First Pan (PFPI is ttre association of thc owncrs of the

apaitmcnts in project 'COIP/[C! EOIE3 - V f^iatrAA' ard the Part-v of the

Sccond Part (PSP) is the Promotcr, who developcd the projcct'COIPACf BOII$
vtaalfltA'.
WHEREAS thc PSP dcvcloped thc ploject 'OOIPAef EOIIS - VASAXrBIA' as per

the BuildinB and Planning pcrmit and maintained the projcct till the association of

thc orrncrs were formed and aftcr thc formation of thc association, on thc rcquest of

the association (PFP) the maintcnance of project 'COXPACr nOIEa 'VAtAftBAA"

was handcd ovcr to thc PFP by thc PSP on 31.3.2017 and now thc maintenance is

carricd out by thc PFP in thc best manncr.

WHEREAS the PFP reprcacntcd thc PSiP that thcy are not able to clcar the excess

trcated scwage water duc to ovcr usaSe and ther€forc rcqucst the PSP to hclp in this

mattcr and PSIP also considercd this mattcr and both the PFP and PSP had a meeting

on-O6.12.2O18 at the office of thc PSP and on bchalf of PFP Mr'G'v- Ramcsh Shankar

andonbchalfofPSPMr.vsrinivasan,scniorGcncralManagcrparticipatedinthe
mecting.

WHEREAS after dcliberation and discu$ions bct\rreen both thc partics, the PSP

olfcrrd to givc a tanker lorry at frec of cost to thc PSP' subject to terms and conditions

stated below and the PFP also acccptcd the said olfer and both thc parties are

d€sirous rcducing th" terms, conditions & rcponsibilitics of each Party tnto wntrng

as follows:

1. Thc PFP has acccptcd the olfcr of the PSP of providing tanker lorry to remove the

cxccsstrcatcdsewas"wateraftcrusingforgardcningandfluchinSpurpo€sinthe
project 'OOIPACI EOIEA ' VAAATTBAA'.

2. Thc tanker lorry brand ncw having a capacity of 12KL will bc purchased and

handed over to th€ Association for day to day opcrations & maintcnancc'

3. Thc tankcr lorry shall bc used cxclusivcly for disPosal of treatcd sewagc water from

sTP for thc projcct'coMPACt HOMES- VASANTHM'.

For Vasanth&a Flat Owncrs Associatron

*,AP
Sccrcter-1
PFP

Auth
PSP

ctions LLP
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5. The PFP shall take the responsibility of disposal of treated sewage by the tanker

torry by obtaining necessary approvals from local/compctent authorities withou:

involving the PSP in any manner.

6. Thc pFP sha.ll handle and solve any issue/s that may aris€ in disposal oi treated

sewage water by the tanker lorry with local villagers, n€ighbors' local body' and

Pollutioncontrolboard(TNrcB),HiShwaysdepartment(NHAI)oranyother
individuals or statutory l,ody.

7. The PFP shall indemniry the PSP for any lo$ or any legal problcm that it may face

due to improper/illegal use of tanker lorry vchicle or non-foltowing any law' rules and

regulations in force by PFP. The PSP shall not take any responsibility for any auch

acts by the PFP under any circutnstancc'

8. Thc PSP has already handed over the entire ;ttaintenance of the Project -

"COMPACTHoMES-VASANTHM'tothcowners'AssociationAsagoodwill
gesture and only on the requeat of the PFP, the PSp is gifting this Tank ' lorry to

facilitate disposal of treated sewage water without any responsibility or liabili'y on

PSP to take care of t}le Project'

Thc day-to-day

scrvice of lorry,

be bornc by thc

maintenance, lnsurance renewal, Fitness Certilicate (FC|, regular

fuel and driver expenses for the operations of the tanker lorry shall

PFP.

9. The PFP hereby assures that they or

apaltmcnts scvcrally will not approach or

maintenance of the Project "COMPACT

concerning the rnaiatena:rce hereafter'

For vasanthaa Flat Owrrers Asaocrauon

their successor-in-omce, owners of the

make any request to PSP regarding the

HOMES- VASANTHM' or a'lY matler

Fo! Atun

10. The PFP hereby once again assures and confirm tiat' from the date of handrng

ovcr the maintenance of project to the PFP' the PSP is absolved frorn all

responsibility and liability of maintaining or managing the project and it shall be

the sole responsibility of PFP to maintain the project "COMPACT- VASANTHAA"

,0 )v 
^*'S€crctaty

PFP

Authorized

ctions LLP



ll. The PFP shall managc and opcrate the Scwage Trcatment plant in such manner,
that the quality of tlcatcd watcr shatl atways bc within the prcscribcd norms.

Thc Parties underatand and agrcc that the terms of this MOU is binding on either

Party.

IN WITNESS WHEREOF THE PARTIES TTERETO HAVE S9T THEIR HANDS &
SICNATURES ON fiE DAY, MONTH AND YEAR FIRST ABOVEWRITIEN.

For Vas€nthaa Flat Owners Association For Arun LLP

t A"tu
Sccretar]'
PFP

WITNESSSES:
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U ntreated Sewerage Water
Inundation Photos - JulY & Aug 2O2O
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Untreated water stagnation on the road
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Untreated sewage water stagnation on the Highway
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Complete Inundation
let out of untreated

of approach r
water by the
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image showing untreated water is flowing on the Highway
restricting movement of workers of the commercial

establishme4ts and also creating health hazard and risking
motorists due to accidents - 10-8-2020
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Earth dumping by Highways Dept to
prevent effluent flowing into the storm

water drain - 19-8-2020

\$ry
n*fu
,,:ilifr

tJi

t



Photos
Highways

showing action taken bY

Dept to prevent water on

the Highway.
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Earth dumped on the Storm Water Drain to

stop letting out the untreated water
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Highway authorities
untreated water being

dumping earth to
let into Highway -

prevent
24-8-2020
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Photos showing action taken bY BDO

to fill the approach road with earth
and neatly levelled to prevent

stagnation of water
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Aerial View of the aPproach road

earth and neatlY levelled without
of sewage wate r - L}th APril

filled with
inundation
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Aerial View of the approach road
earth and neatly levelled without

filled w
inundat
202L
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of sewage wate r - L2th April
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Entrance Road approach photos

from Highway taken on 2nd July 2O2L

showing no evidence of water
stagnation
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View of approach road entrance from Highway with no

sewerage water stagnation - 2-7-2O2L
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lmage showing the approach road filled with earth and

no sewerage water stagnation - 2-7-2O2L
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lmage showing the approach road fil
no sewerage water stagnation

ed with earth and

- 2-7-202t
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lmage showing the approach road filled with earth and

no sewerage water stagnation - 2-7-2027
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